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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 28.11.2019 (THURSDAY) 

COURT - II 

10:30 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. Vijai Pratap Singh, Member (Technical). 

For Admission (After Notice) 
 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 488 of 

2019 

 

Supreme Commotrade LLP & Anr. 

Vs. 

Shree Sai Rolling Mills Ltd. 

 

With 

Manish Raghav  S.N. Gautam 

2.  Comp. App. (AT) 

(Ins) No. 489 of 

2019 

Supreme Commotrade LLP & Ors. 

Vs. 

Shree Sanyeeji Ispat Ltd. 

With 

Manish Raghav S.N. Gautam 

3.  Comp. App. (AT) 

(Ins) No. 490 of 

2019 

Shree Om Prakash Murarka. 

Vs. 

Shree Sai Prakash Alloys Pvt Ltd. 

 

Manish Raghav  S.N. Gautam 

4.  Comp. App. (AT) 

(Ins) No. 596-597 

of 2019 

MTR Foods Pvt Ltd. 

Vs. 

Ashish Kanodia, 

RP of the Maiyas Beverages and Food 

Pvt Ltd. 

With 

Aishwarya Choudhary  Amit Agrawal-R1 

Swapnil Gupta-R2 

Kaustav Saha-R4 

5.  Comp. App. (AT) 

(Ins) No. 598-600 

of 2019 

Peepul Capital Fund III LLC. 

Vs 

Ashish Kanodia,  

RP of the Corporate Debtor & Ors. 

 

With 

Aakarshan Sahay  Amit Agrawal-R1 

Swapnil Gupta-R2 

Kaustav Saha-R4 

6.  Comp. App. (AT) 

(Ins) No. 791 of 

2019 

 

 

Shetron Ltd. 

Vs. 

Maiyas Beverages and Foods Pvt Ltd & 

Ors. 

 

Priya Pathania Abhijeet Sinha 

Atanu Mukherjee 

7.  Comp. App. (AT) 

(Ins) No. 833 of 

2019 

 

Arangcons. 

Vs. 

Amit Chandrakanth Shah & Ors. 

With 

P.J. Rishikesh Sanjay Gupta-R1 

Amit Agrawal-R2 

8.  Comp. App. (AT) 

(Ins) No. 860 of 

2019 

 

Santhosh Ramalingam & Ors. 

Vs. 

Amit Chandrakant Shah & Anr.  

Adarsh Ramanujan  Sanjay Gupta-R1 

 

9.  Comp. App. (AT) 

(Ins) No. 985-986 

of 2019 

 

 

Akash Gupta. 

Vs. 

Amit Chandrakant Shah. 

Resolution Professional of BCIL Zed 

Ria Properties Pvt Ltd & Ors. 

 

With 

Samir Malik Sanjay Gupta-R1 
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10.  Comp. App. (AT) 

(Ins) No. 1172-

1173 of 2019 

Akash Gupta. 

Vs. 

Amit Chandrakant Shah. 

 

Aditya Sharma  
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2. Reception            
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